these visits is that we will try to resolve the issue of Indian fishermen also. We are making certain
other arrangements making adequate propaganda and we would like to ensure that they adequately
work. Sometimes, it happens. This is an abnormal situation. Ye cannot deny the facts. | am not
taking you back to the memories of 20 years ago, but we are fully aware of what has happened and,
therefore, keeping that in view, this is really a very sensitive issue, and let us not politicise it. We try
to politicise everything. It does not help us either. Therefore, these are grave issues. People are
suffering and we shall have to do whatever we can do. By simply showing temper here and using
strong languages, Mr. Deputy Chairman, Sir, | do not feel, that these issues can be resolved. For
that, we shall have to patiently work out, talk and negotiate with the parties concemed. Thank you,
Sir.

DR. V. MAITREYAM: Sir, he has not mentioned about pro-LTTE activities. He has not mentioned
anything about it. ...(Interruptions ...

MR. DEPUTY CHAIRMAN: No, no more clarifications. ...(Interruptions)... Clarifications are
over. ...(Interruptions ).

RECOMMENDATIONS OF THE BUSINESS ADVISORY COMMITTEE

MR. DEPUTY CHAIRMAN: | have to inform the Members that the Business Advisory Committee
in its meeting held on Thursday, the 23rd October, 2008, has allotted time for the Government
Legislative Business as follows:-

1. Consideration and passing of the following Bills :

(a) The Limited Liability Partnership Bill, 2008 - Two hours
(b) The Prevention and Control of Infectious
and Contagious Diseases in Animals Bill, 2005 = Two hours
(c) The Code of Griminal Procedure (Amendment) - Two hours
Bill, 2006
2. Consideration and passing of the Agricultural
and Processed Food Products Export
Development Authority (Amendment) Bill, & Two hours

2008, after it has been passed by Lok Sabha.
3.  Consideration and passing of the following Bills as passed by Lok Sabha:

(a) The Airports Economic Regulatory Authority
of India Bill, 2007 - Two hours

(b) The Indian Maritime University Bill, 2007 - Two hours

The Committee recommended that Private Members' Business (Resolutions) scheduled for
Friday, the 24th October, 2008, may be postponed to some other day.

The Committee also recommended that the House may sit up to 6.00 p.m. and beyond, as and
when necessary, for transaction of Government Legislative and other Business. ...(Interruptions ...
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DR. V. MAITREYAN (Tamil Nadu): Sir, this is highly objectionable. ...(Interruptions )... We are
walking out.

[At this stage, some hon. Members left the Chamber. |

SHRI BHARATKUMAR RAUT (Maharashtra): Sir, | want a clarification. Hon. Railway Minister is
here.

MR. DEPUTY CHAIRMAN: Yes, what is it?

SHRI BHARATKUMAR RAUT: Sir, | want to bring to the notice of the House that the hon.
Railway Minister has made comments during his reply to the Supplementary Demands, which were.
...(Interryptions)...

MR. DEPUTY CHAIRMAN: No, that is over. ...(/m‘erruprf‘ons)... No, you should have raised the
issue then only. ...(Interruptions )... Please, sit down.

STATEMENTS BY MINISTER - conrd

National Land Records Modernisation Progress (N.L.R.M.P.)

o fasre w5t (oft vee vare Rie): soemmaly Teiew, st i s smgfetes
FRIHH | 0.7, IWPR & .9 7 98 aREber T B g € 6 o weme @1 gela:
SfTe T ST e e i wifiarer TR BT St 59 aEe e 0% SnieR erRaTs
el U I R W YIS 814, WG WER & wafie darera/ fawr aen feis vl e aner
S Td TeT WISt & goard I i sifirer s iee Srima G e wn dteisa
T 21 37T, 2008 B 0T 5% # U 0A.MR.TA .t B rgEfed &% g

. e AT Y. @ E $E v sne e, @ vd ure i i siftere wder momeft Rewfia
ST &, Foraer siforr @ wifira @1 R & wer Rvaras Y wifiarfier gorefl o @
FRATE

g bg uraiford Aien gl Rrade FrefeRad gee g:-

(iv) -2 ] & siwlev wfea 4 sfieial o1 swgedev, fafba qer wnfe
BT BT FAE, dedie 3R Tog WR W IhsT-tbg I B, 9 el el
3 WG AT

(v) smErfie mienfie R fasmed] & wa weds wderor/ qederT ST AT Waer ud dg e
STTeTRaT BT ST S

(vi) oI HrATET & W SU-USRIE & Hraterd] B 3T: T g B & AT - GOl
DI P B BT

(vii) TEHe TR R ey srfirere wer/ iy srivetes wee deg wnfid wem
(viii) TTTereT 3fe e ffor

(ix) e whifera et yomefl

T e AL & el Yol SlTel 5656 TS ST &1 bl SIHT ST T &

BT h il BT B $hrs el M U9, Ul 3. v f. & sl go1 & aift Rrert
&1 12t Ao & 3id T Tmfer e s
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